SLP(C) No. 9334 OF 2000

| TEM No. 205 Court No. 5 SECTION |1 VB
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.9334/2000
(From the judgenent and order dated 29/11/1999 in RSA 2520/99
of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)
LI FE | NSURANCE CORPORATI ON OF | NDI A Petitioner (s)
VERSUS
SANTOSH SHARMA & ANR. Respondent (s)

(Wth prayer for interimrelief)
( For Final Disposal )

Date : 1/3/2002: This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE S. RAJENDRA BABU
HON BLE MRS. JUSTI CE RUVA PAL

For Petitioner (s) M. S. Rajappa, Adv.

For Respondent (s) M. Sudhir Nandraj og, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
............ Y
SP2
Tag on with CA No....... @ SLP(C) No. 5656/ 1999.
SP1
(Meenu Set hi) (Om Prakash )

Court Master Court Master



